FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF NEERAJ PIPES PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor Neeraj Pipes Private Limited
2. | Date of incorporation of corporate debtor 18/03/1997
3. | Authority under which corporate debtor is | ROC Hyderabad
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U24922TG1997PTC026666
Identification No. of corporate debtor
5. | Address of the registered office and principal | Survey No. 182, Gagan Pahad,
office (if any) of corporate debtor Hyderabad, Telangana, India 500052
6. | Insolvency commencement date in respect of | 04/11/2025  (Order received on
corporate debtor 06/11/2025)
7. | Estimated date of closure of insolvency | 03/05/2026 (180 days from the
resolution process Insolvency Commencement Date)
8. | Name and registration number of the | Vakiti Vineeth Reddy
insolvency professional acting as interim | IBBI Reg No: IBBI/IPA-002/IP-
resolution professional N01250/2022-2023/14240
9. | Address and e-mail of the interim resolution | Flat No. 301, Plot No. 426,
professional, as registered with the Board Radhamohan Enclave,
Mathrusreenagar, Miyapur, Ranga
Reddy District, Hyderabad, Telangana
—500049.
Email:Vineethreddy vakitit@email.com
10. | Address and e-mail to be wused for | 8-2-684/11/8, 2" Floor, Kanka Durga
correspondence with the interim resolution | Temple Street, Road No. 12, Bhavani
professional Nagar, Banjara Hills, Hyderabad,
Telangana — 500034.
Email: cirp.neerajpipesi@gmail.com
11. | Last date for submission of claims 18-11-2025 (14 days from the date of
Appointment of IRP)
12. | Classes of creditors, if any, under clause (b) of | Not Applicable
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified | Not Applicable
to act as Authorised Representative of
creditors in a class (Three names for each
class)
14. (a) Relevant Forms and https://ibbi gov.in/en/home/downloads
(b) Details of authorized representatives
are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the




The creditors of Neeraj Pipes Private Limited, are hereby called upon to submit their claims
with proof on or before 18-11-2025 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed

against entry No.13 to act as authorised representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 09/11/2025
Place: Hyderabad

Interim Resolution Professional
Neeraj Pipes Private Limited
AFA Valid till-31 December 2025
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OLECTRA GREENTECH LIMITED

(CIN: L34100TG2000PLC035451)
Registered office: S-22, 3rd Floor, Technocrat Industrial Estate, Balanagar, Hyderabad - 500037, Telangana;
Tel:040-46989999, Email ID: Info@olectra.com - www.olectra.com
EXTRACT OF THE UN-AUDITED FINANCIAL RESULTS FOR THE QUARTER AND SIX MONTHS ENDED 30TH SEPTEMBER 2225_ }
s in

lacs
STANDALONE CONSOLIDATED
s PARTICULARS endd [ Mo nid [ ot Eved Year Exed [ Months Ened s Monhs ] Year nied
No. 30092025 | 30.06.2026 | 30.092024 | 30082026 | 30052024 | 31032025 | 30.09.2026 | 30.06.2025 | 3009.2028 | 30982075 | 30092028 | 31032028
Un audited) |[Un Audited)[(Un audited) | W audite) | Wnaudited | (huited | 1Un audited |(Un Audite|1Un audited) Wnaudted) | huited
1| Total Income from Operations 470089 ] 33,759.72 | 5140728 984B081| 81,825.50[176,305. | 6586234 | 3472235 52,367.98 | 1,00,384.69) 8376115 |1.80,188.0)
2 |Net Profit { Loss| for the period (before Tax, Exceptional | 7,13447| 3011.51) 649664 ( 1014598 ©,305.56| 18623.37 [ 6,845.60 | 3379.95| 648281| 1022564| 9,667.69 | 18,788.33
[and for Extraordinary items]
3 |Net Profit { Loss] for the period before Tax fafter 713447\ 301151 649664 1014598 ©,305.56) 18623.37 [ 684569 | 3379.95| 648281| 1022564| 9,667.69 | 18,788.38
Exceptionl and lor Extraordinary items)
4 Wet Profi] Loss for the period afte Tax after 527805 223014 481985( 751719 689406) 1395648 | 494331 | 260277 476529 754608] 719081 | 1382100
Exceptional and Jr Extraordinary items)
5 [Totlcomprehensve Income for the Perid | Comprising | 534762  2239.14( 481985| 7596.96| 689406| 1397469 | 501308 [ 260277| 476528 | 761585 719061 | 1393921
Prfit]  Loss for the peirod  afte ta) and other
comprefensive Income ( after tax
6 |Equity Stare Capital 326323 328323( 328323| 328323 328323| 328323 ( 328323  328323| 328323| 328323 328323 | 3283
7 [other Eqity 0227871 10164307
8 |Eanings Per Share(of Rs. 4 each)
for contiuing and discontinued operations
Basic 643 2 587 91 80| 170 604 a7 579 [ 1692
Diluted : 643 3 587 9.16| 840) 1700 604 317 579 921 872 16.92|

e above s an extract of the detaled forma of Ouartely Un-audited Financial Rosults filed withthe Stock Exchanges under Reguation 33 of the SEBI (Listing and Other Disclosure
015. The fullformat of the Stock Exchangel bseindia nseindia.com
and th lsted enity (www.lecra on). The same can be accessed by scanting the OR code provded below.

For Olectra Greentech Limited

s
P. Hanuman Prasad
Vice President - Company Secretary & Legal

%* VELJAN DENISON LIMITED
CIN: L29119TG1973PLC001670
Regd. Office: A18,19, APIE, Balanagar, Hyderabad-500037
Phone: +91-40-2776 4546 Fax: +91-40-2776 5253 Web: www.veljan.in E-mail: info@veljan.in

EXTRACTS OF UNAUDITED CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2025
(Rs. In Lakhs except EPS)

Date : 08.11.2025
Place : Hyderabad

UNION BANK OF INDIA

ASSET RECOVERY BRANCH, VISAKHAPATNAM
Door No. 26-15-150, Union Bank of India Building, Changalraopeta, Visakhapatnam-530001, AP.
92182, Mobile: 9324517291, E-mail: ubin081729!

T ) vy

e

NOTICE TO THE BORROWER INFORMING ABOUT SALE (30 DAYS NOTICE)
i RULE 6(2) / 8(6) OF SECURITY INTEREST (ENFORCEMENT) RULES 2002.
o

(1). Mrs. Chilukuri Annapurna, Wio Krishna Rac, D No. 70-14-8/15/1. Akshay Rememcy I-I.JLNOE\ Siva Sundar Colony. JNTUK Backside, Kakinada, Andhia
Fragsen 533003, (2). Mrs, Jampana Padmavathl, Wio Bala Gandhi Raju, D Mo 1iC, Opp Girls Polytechnic, Mehar Nagar, Kaknada, Andhra

(3). Mrs.Alluri Wia Naveen Varma (Wiaiden Name: Mrs Jamnans Usha Gandhi), D Na. §5-8-1/C. Opp Girls Polylechnic, Mehar
Nagal Kakmada Aoda Prasosteoaoms 4 Mis. Three Seasons Legistics Private Limited, Re R0y s ireckor W armpanas andrs Ralu, &/c Narasinia
C, Opp Girls Palytechinic, Mehar Nagar, Kakinada, Andhia Pradesh 533003 {5). Mr, Jampana Bala Gandhi Raju, Sfo Narasimha Raju, O No
559 tif an C'.lrls Polytechnic, Mehar Nagar, Kakinada, Andhra P'radPsh 532003 (6). Mis. Three Seasons Logistics Private ited, 67-1-1/2, 5 Building
Ceﬂlre Rajeswar Nagar, Kakinada, Andhra Pradest-533003. (7). Mis. Three Seasons Logistics Private Limited, Registersd Office. Plot No.59. Amar Co-
jausing Society, Kavuri Hills, Phase Il, Madhapur, Hyderabad 500034 (8). Mis. Three Seasons Logistics Private Limited, Adminisirative Cifice
3 16C 52, Santhi Nagar, Behind Bhasyam Public School, Kakinada-533003.
Dear SiriMadam
Sub: Sale of Wis. Priv a Bala Gandhi Raju, Si
Narasimha Raju for reahzation of amounl due fo Bank ulmel Ihu SECURW\ZAT\UN AND RECONSTRUCT\UN OF FINANCIALASSE’S AND ENFORCEMEN]
OF SECURITY INTEREST ACT, 2002.
Union Bank of India, Mid Kakinada caused a Demand notice dated 26.05.2022 under Section 13(2) of the Securilization
and Rezonstiucbon of Financial Assets and Enforcement of Security Inlerest Act 2002, ealling upan you to pay the dues wilhin the time stipulated therein_Since
you faiked fo comply with The said notice within the period stipulated, the Autharized Officer has taken possession of the immovable secured assets under Section
13(4) of the Act read with Rule 8 of Securty Interest (Enforcement) Rules, 2002 on 28,10,2022,
Evan e {akiog posassmior o Ve secuac sssal, o Ve ok the amoin cm 1 bank. & such, & has bacome necetsary io ael ihe below maciioned
property by halding public ¢-auction after 30 days ffom the date of receipt of this notice th tion along with the Reserve
Prica of the property and the details of the sarvice providar, in which the e-auction to be mr\ducleﬂ‘ phpAlirkenis you separately
Therefore, If you pay the amount due o the bank along with subsequent interest, costs, char enses incurred by bank bafors the date of publication of

sale notice, no further action shall be taken for sale of (he property and you can redesm your property as stipulated in sec. 13 (8) of the Act.
CHEDULE OF PROPERTIES:

2.15 cents), Land and Building, Common Areas.
mary Securiy Is part and parcel of "Collateral
Eecunly'i EMD of Godowns, Land and Buiiding. common area and olher constructions with all easementary rights executed by CHILUKLIRI ANNAPOGRNA and
IS THREE SEASONS LOGISTICS PRIVATE LIMITED, HYDERABAD REPRESENTED BY DIRECTOR JAMPANA BALA GANDHI RAL are details below
Previously £ G. District, Presently Kakinada District, Tabarevu SRO, Karapa Mandal, Korupalle Village, within the following boundaries: a) An extent of Ac. 0.06
P: EAST. PantaKavuva, WEST Land of Nakka Darayya, NORTH: Panta Kaluva, SOUTH: Land of Gubbala Simhachalam. b) An extent of
Y A47/: EAST Puntha, WEST Land of Reddy Rangarao, NORTH: Pur LUTH: Land of Mudragadda Puthrayya. c) An extent of Ac.
% conts In S.No.47/2: EAST: Land of Tummala Sita Laxmi. WEST: Panta Kaluva. NORTH: Land of Mudragadda Satynarayanamma and others. SOUTH. Lan
Nunna Macharaq and ofhers. d) An extent of Ac.0.88 % cents in S.No4T12: EAST Land = Tholakura Jogl Laxmi, WEST. Panis Kaluva, NORTH: Land o
Reddy's, SOUTH: I.irmo thy and athers.
(WEST. L ragadda Surayanarayanamma, NORTH Land of Thummaita Mingadev TH Land GF Kdlsda E}har\dravalm f) An extent nlﬁn 213
contain 8 NoATIA P EAST: Land of Karedia Subba Fao, WEST. Fania Kaluva. NORTI, Land of unna Miacharap, SOLTME Land of Nakka Pedakan
ST, JAMPANA PADMAVATH) (Lease Hold Rights) Lo, EWD of Four Godowns (Ac 4,30 cents), Land and Bullding, Common Areas (Ac31 cants) and
other construction made in total of Ac 7.41 cents with all easementary rights (This Primary Security is part and parcel of “Collateral Security”)
EMD of four Godowns, Land and Bulding, common area and ofher construclions with all easamentary rights exscuted by JAMPANA PADMAVATHI and Mls
THREE SEASONS LOGISTICE PRIVATE LIVITED, HYDERABAD REPRESENTED BY DIRCCTOR JAMEANA BALA SANDH! RAOU are dsiafs balow
Previously £.G, Disinct, Prasently Ksldnada Disris, Tallarevu SRO, Karapa Mandsl, Kerupall Vilago, witin the folawing baundaries 3) An exdent of Ac4.32
cents in 5.No.40(1 T Panta Bodhi, WEST. C ay L anrl NORTH. CK Raitway Land, and of Medasan Nagaraju and others b) An extent of
e 0,40 cents in S.No.40i1: EAGT Pania Boshi, WEST. Lan Londof N OUTH. Land of Tharlap
Pullayya €) An omm nl Ac.0.28 cents in S.No40/2; uam Panta Kaluva, WEST Land of Elluband| Venkata Rao, NORTH. Land of Medasani Nagataju and
others, SOUTH: L Muckagada people.dJ AR extent of Ac.0.60 cants In & Ho dauz; EAST Pania Kaiava, WEST: Land of Eluband) Veniata Rao, NORTH
Land of Msdasam Nagar\\u and others. SOUTH Land of Mudragada people. e) An extent of Ac 0.89 cents in S.| Panta Bodhi, WEST Land of
Meidsetti Rama Rao, MORTH Land of Durgachari and others, SOUTH. Land of Gubbala Simhachalam, f) An ulznlur n-:n 50 cents in §.No.4513; EAST Panta
Bodhi, WEST Land of Medisetti Rama Rao, NORTH: Land of Reddipalli Narayana Rao, SOUTH: Land of Gubbala Ramayamma. g) An extent of Ac.0.20 cents.
No.46/1; EAST Land of Bharanikanna Venkata Laximi, WEST Land of Bharan(kanna Subrahmanyam, NORTH; Pantabods, SOUTH. Land of Pekell Rarmudu
h) An extont of Ac.0.27 conts In’ No.40%2: EAST. Landof Pakat Ramuc WEST. Panta Kaivd, NORTH. Lard of Sharonkann Brahmayya, SOUTH: Land of
Reddi Satyanarayana. () An extent of Ac.0.41 cents in S.No48/3 EAST Land of Nakka Bhavani, WEST Land of Pekeli Ramudu, NORTH Land of Bharanikanna
Brahomyyn. SOUTH) Lanciof el Beymnarayenm, | An axtent of A6 80 omie In 5 No Afd; EAET: Pariebc WEST Lin of Papakarels Nagsparafiso
, BOUTH: Land of ) An extent of Ac.0,83 cents in S.No46/5. EAST. Land of Karedia Subbia Rao
[EST Panta Kaluva, NORTH. | and of Nunna Macha Rao, SOUTH Land of Nakka Psdnhapu 1] An !nlﬂl of Ac.0,50 ce EA! Land af
Pepakayala Nageswara Raa, WEST Land of Bharanikanna Srinivas, NORTH Land of Yalla Venkata Laxmi, SOUTH Land ar Karedia Sllryanalayzna m) An
axtent of Ac.0.42 conts in 5. No 4&/6: EAST Land of Padiraddy Voarraju, WEST Land of Venra Raghavamina, NORTH: Land of Karedia. Gubbia Rao and ofhers
SOUTH. Land of PediroddyVoerraju and others. n) An extent of Ac.0.49 cents in §.No.46/8 P: EAST. Panla Kaluva, WEST, Land of Nokki Dorayya, NORTH
Panta Kaluva, SOUTH: Land of Gubbala Simhachalam

Primary Securi
cents|

SMLALLURL USHA GANDHL (Maiden Name: Jamgana Usha Sandhl) (Lease Hold Rights) Le, EMO of Four Godowre (Ac.4.30 cente), Land and Bullding,
Common Areas (Ae.3.11 eents) and ather construction made in folal of Ac.7 41 cents with all easementary rights (This Primary Security is part and parcel of
teral Security”). EMD of four Godowns, Land and Bullding and ather with all ALL umuqun GANDHI

and MIS THREE SEASONS | OGISTICS PRIVATE LIMITED, HYDERABAD HEPRESENTED BY DIREG T JAMPANA BALA GANOH RAJU ore delais balow
Proviausly E G, District. Presently Kakinada Dustrict, Tallarewu SRO, Karapa Mandal, Korupalle Village, within the following boundaries. a) An extent of Ac.0.47
EAST: Land of Karoila Subbia Rao, WEST Panta Kakiva. NORTH. Land of Nunna Macharac, SOUTH: Land of Nakkn Podakaps B) A
(axtent of Ac.8.42 canis n &.No.47/4. EAST. Land of Karecia Chandravaihi, WEST: Panta Kaluya, NORTH: Land of Hurna Macharao, SOUTH: Lund of Nakka
1 of Ac.0.12 cents in S.Na.731, ar €0, ents in §.No.73/2 and an extent of Ac.0.18 ¢ S.No.733: EAST Land of
Nakka Dhanaralu, WEST. Land of Tumimala Chiemia NORTH Land of Vab, ‘oapla. SOUTH. Land of Tummala Sta Laxi d) An extent of Ac.0.16 cents in
§.No. 7364 EAST Land of Karedla Subba Rao Land of Nunna Macha Rao, NORTH Land of Tummata Sita Laxmi. SOUTH Land of Karedia Subba Rao
2} An extont of Ac.0.20 cants In'S.No.73/8: EAST. Land of Paditaddy Veetraju, WEST. Lan of Papakayala Nageswara Rao ator Pantabod, NORTIE Land of
Rasamsetti Satyaven, SOUTH. Land of Mudragadda Puthrayya. 1) An extent of Ac,0.27 cents in S.Ne.73/8: EAST. Panta Bodiv, WEST Land of Kommiteddy
. NORTH Lard of Thurimala Avyanoe, BOUTH: Land of Panakayale Nagewiars aa, g) An exient of As.8.{8 senis in 40,1317 EAST, Paria

Note: The above is an extract of the duallul farmat ufl!naudlrutIm.mm\ Results (Standalone & Consolidated) for the Quarter and
Half year ended September 30, 2025 filed with BSE Limited under Regulation 33 of the SEBI (Listing and Other Disclosure
Requirements) Regulations, 2015, The full format of the Quarterly Financial Results is available on the BSE Stock Exchange website viz.
www.hseindia.com and also on the Company’s website viz. www.veljan.in For and on behalf of the Board of Directors
Sdf-

U.Srikrishna

Managing Director & CEO

DIN: 08880274

Place: Hyderabad
Date: 07.11.2025

Boohi, WEST Land of Papakayala Mageswara Rao, NORTH: Land of UTH: Land of h) An extent of Ac.0.11

inS.
Quarter ended Half year ended Year ended "
Particulars 30.09.2025 | 30.06.; 2"25" 30.09.2024 | 30.09.2025 I 30.09.2024 31.03.2025
(Un-audited) (Un-audited) Audited clvaH Land of T
Total Income from Operations 386332 373355 812554 742325 15569.94
Net Profit for the period (before Tax, 905.76 823.13 1900.60 1577.82 3304.76
Exceptional and /or Extrao items)
et Profit for the period before tax (after 905.76 994.84 82313 1900.60 1577.82 330476
Exceptional and/or Extraurdinary items) b
Net Profit for the period after tax (after 66540 73337 604.91 1398.77 111364 237193
Exceptional and for Extraordinary items) gl
Total Comprehensive Income for the 665.40 733.37 604.91 1398.77 1113.64 237193
period [Comprising Profit / (Loss) for Pedakapy. c) An exte
the period (after tax) and Othe
Comprehensive Income (after tax)]
Equity Share Capital 450.00 45000 450,00 450.00 450.00
Earnings Per Share (of Rs. 10/- each)
(for continuing and disconting cents in 8.No.7:
operations) (in Rs.) SOUTH: Land af
1. Basic 14.79 1630 1344 311.08 2475
2. Diluted 14.79 16.30 13.44 31.08 2475
Bhimayy
Key numbers of U (Rs. In Lakhs)
Quarter end; Half year ended | Year ended Logistics Pyt L
Particulars 30092025 | 30.062025 | 30.09.2024 | 30.09.2025 | 30.09.2025 | 31.03.2025
| ! (Un-audited) i | (Audited) Kaluva, NORTH
Total Incame from Operations I571.73 4653.05 3395.54 742578 6762.19 | 14158.01 WEST: Fanta Kaluvi
T = T Collateral
Profit before 90085 963.43 749.80 186428 142558 | 3074.10
t t t
Profitafter Tax 66412 | 71096 556,09 1375.08 105679 | 2247.5 Faiti il

T Registered Office: HOFC Bark Houss,
e L | ot Bapat Marg, Lower Parel (West),
We understand your world | Mumbsi- 400 013 and having one of s ofice as
Retal Portobo Managernent at HOFC Bank LI, 15t Flaa, - Think Tect Campus,
Kanjurmarg (East) Mumbai ~ 400042
SALE INTIMATION AND PUBLIC NOTICE FOR SA
OF SECURITIES PLEDGED TO HDFC BANK LTi
The below menioned Bortcwsrs of FDFC Bank L. the Bank) are nereby notfed
regaring I sals of sscuriiss pledged t the Bank, for avaling et facies n the
raesfLosnCvarrafAgain Securtes,

FORM A
PUBLIC AHNGUNCEMEN‘I’
Under Regulation 6 of tha Insolvency and Bankrupte,
{Insolvency Resolution Process for Corpor

of ind
e Persons) Reidatoons. 2016)
FOR THE ATIENrIoN oF ruE CREDITORS OF

NEER| ED

: BELEVANT PARTICULARS

L] Name of ooperate tetnor

2. Dol of MEDruomton o CoRrate e

S ich i
|incorpoened / regsered

a Limed by
 lentification No. of corporste detior
s of e sgeiere ifce snd

| incice affce if any) o corporene debror |

& Inschveny cormmencemen dsie o
fexspocd of

1002666
per agreed loan terms, the below lozn accounts are in delinguent status, The Bank has
rssued mulliple nolices ko these Borowers, ncluding the final sale notice on the below- £
meriine date whercy, Bank i iveked he placge and provided T cays e 1o
Barrawer [0 repay i, falling which, Bank

further sotice i this 7
The Bortoers have neglecid and faled fo make due repayments, terefre, Bank in
exrcise ofis rights under the loan 10 sell/ dispose
off the Secunties on or afler 17° November 2025 for recovering he dues owed by the
Borrowers (o the Bank The also, notified that, if atanytime,
pledgad securities falls further due to volatiity in the stock market to create further
deficiency in the margin requirement then Bank shall at its discretion self the pledged
securily within one (1) calendar day, withou! any further notice n this regard. The
Barrower(s) shall remain liable to the Bank for repayrent of any remalning outstanding
amount postadjustment ofihe procseds from sale of pledged securities

Sr.|  Loan Account
N, Number

Sirvey Mo 182, T ]

cf coratn debler______
st date Of kst of KOy 2526 (188 s o e Wobeor oy
fesaliton preosss | Gormmencamesn e

& Mame and registration number of ihe. | Vebill Vineetn Recicy

B e e, | PP

il o, 201, Pk s, 426, B 3
Mathnssesregar, Miyspur, Fanga Recky Distict,
Hyderahad, Tebrgana - 800040

El T e e
prolessionsl, &6 regstered wih the Boerd

110, AdGress and &l 10 be sed for
ice wilh the kntarin resciion
1

Borrower's Name 11 Lest dile for submission of claims 18112005

1 2 (14 gy o the dake of Apposrmen of IR
12, Classos of crodatoes, f any, urdor clatise (91| Nt Appieanke

of subsnction [B4) of section 71,

scertained by the nteriny resoiion

06" Nov.
| XXXKIOOOO08T2| MOHAMMAD FAHIMUDDIN

1
2 [ KXKNNOU0CG08T PANCHALA VEERA
RAGHAVENDRA RAQ

fpiesonsl
Hames of inschy

XKAOOOATTE =l S
idertified to ot s Aurhorised

[ ot Acpitatie:

N JAYARAMULL

4 [XOO0X000054T1 | RAJA RAJESWARI e

ANANTHAPALLI | hvoe nommes e cach ceee) S
5 |OOCGOOOKKKBA48| ADAPALA SRINIVASULU REDDY 14. 18] Relart Forrs and ok g In/ e e/ drenioacs
6 [XOOGCO0XESE] | VIJAYA KUMAR 1 Y s A el
7 DOOCGOOOKXCIBT | JETTY KALPANA

Natice 1= hereby gven that the National Compeny Law Tribunal has crdered the

B OOGGOOONIES2 | SHAIK GOHAR
9 OOOOOOONOME38| SANDEEP KUMAR
1
1

commencement of A cofporate insalenty resolution process of the Neeraj Pipes Private
2025(Copy of o recened on 06/ 11/2025),

od, ubrmit their claims
with preof on or before 18-11-2026 1o the Interin resolution professional et the sddress
menioned ogainistentryNo.

fors st sbm it e o

0 | XXXXXOOOXXI008] GORLI L ARUNA KUMAR|
1| XXXOOOKK1B07| ZAINUDDIN AARIF NASEEM

s on, il ot

ms with proof oy esections

XXX 15T2| EMMILA ESTHER RARI
XXHXCOONNBE03| G W RAMANALAH
XXXOOO(1 307 | NITIN VLAY SATWANI

creditors

the entry o, 12, its

choice of authorised fiom ammong
1310

[

ch

2
13
14
15 [ OOCCOOON0376| M B RAJESH KUMAR
16 | XXXXXXRXXX2452| KONDURI SURYA
PRABHAKARA RAQ

falser of ol

ot Vinesth Reddy
1BBIPA002/1P 012502032 D59 14D

17 | XXXCOURXXTO03| RAMESH GUNTUPALLI menim Resolution Professional

e eaal Pipes Arivsis Livhes
AFA vaiid ti-31 Decembar 2025

18 | OOGGOOON0(2880| VUDDAGIRI VENKATESWARA

ROUTHU SYAMALA SUNDARI

MR KHONAT 2
XRHOONK225T |

XXXXXXNHXXABAY)
XXXKXXXAXKZB26

PAVAN KUMAR PULI
KODE NAGARPAMMA

KA
OOCGC0000M201 [NV S 5 RAMA MLIRTH\‘

AXKHOOXXK2200| SEELAM SATYAVAN

XOOXKIOOXXET21 | PAATI UNA 6.50,277.82 |07-11-2025)
RN | VELUVARTHI SATYANARAYANA | 3.08.226.29 |07-11-2025
MURTHY
25 [ OOOGRXKRNKH55]| GAJULAPALLI BRAHMAIAR 4075522 |07-11-2025]
ACHARI
30 | XOORKRRRON050 | SEETALANALINI KUMART | 9.93.179.45

31 | XXXRRO0C2905 | AVUALAMEGHANAREDDY | 23,681,00 |07-11-2025)
32 | OOCO0N0(2912| BASAVA NAGESWARA RAD 9,59,847.50
133 | XXXRXOOM(1204 | KOTHAKOONA NIRMALA. 4.15,580.82
38 |XO0CCCO00((1523] KOTHAKCONA NIRMALA 24402372

OOCCOOUIKBE 74| MANDAVA BHASKARA RAG
Date ; 09.11.2025 | Place : ANDHRA PRADESH

5.02,570.82
Sd- HDFC BANK LTD.

o0 o “e e

/T EAST. Land of Pediraddy Chena Vesrraju, WEST. Land of Nakka Voera llnﬁrmvdnmm NORTH. Land of Karedla Subba Rao, SOUTH: Panta
Sodrl. |} An extent of Ac.0.08 cents In 8.M0.732; EAST, Land of Vally People. WEST. Land of Tummala Chitiemma. NORTH: Land of Turimals Sialexin,
mala Sitalaxmi J) An extent of Ac.0,62 cents in S.No,73(13; EAST Land of Yalu Vari, WEST Land of Tummala Chittemima, NORTH Land
ot Tommaia Siiasr, SOUTH. Cand o Tamimale Sniatms k) An extent of Ac.0.13 cents In ,No.73/14 EAST Land of Mudragada Pulrayya, WEST Panta
Kaluvia, NORTH Land of Vallu Kondala Raa, SOUTH Land of Nakka Ghanaraju_ If An extent of Ae.0.41 % cents in 8. No. 741 EAST Puniha, WEST Land of
Mudragadda |'u?|\luwl| NORTH: Land of Vallu Kondala Rao, SOUTH. Panta Ku\uwl m) An extont of Ac.0.24 cents in §.No 74i2. EAST Land of Nakka
a, and of Kommana Cwunmum NORTH. Land of Bher Vieeram OUTH \.md of Nukn Ohanaraj 1) An extent of Ac.0.45 cents in S,
No.74/3, an extent of AL.0.48 conta In S.N6.TAI3A and an axtent of Ac.0.23 cants in §.No EAST Land of Nakka Bhimayya, WEST, Land of Kemmana,
Chilamma, NORTH. Land of Biafl Vearamma, SOUTH. Land of Nakka Chanaraju. o) Anmenl arA: 047 cents In 5,No.74/5 B EAST Land of Three Seasons
&1 Nelrs Paca Kapy. NORTH: Land of Three Season Vi Lid, SOUTH: Lund of Muaragads Narayana Swany. p} An
extont of Ae.0.14 cants I 8o 7501, an oxtent of Ac.0,18 cents in S.No, n extont of Ac.0.48 cents In 5.No 7513, an extant o 20 Y, conts in
§.No 754, and an extent of Ac.0.42 :Illh in 5.No.75/5; EAST. Land of Three SWIFIHTW Logistics Pyt Lid, WEST Property of Mrs, Allur Ushaullnﬂlu NORTH
Land of Vallu, SOUTH. Land of Nellore Pedakapu. ) An extent of Ac.0.89 cents in 5.No.75/8 EAST. Land of Mudragada Narayana Swamy, WEST. Panta
Land of Nellore Pedakapu, SOUTH. Land of Matto Peopia. r) An extent of Ae.0.10 cents in §,No.78%; EAST Land of Mudragada Putrayya,

NORTH: Land of Vallu Kondala Rao, SOUTH: Land of Nakka Dhanaraju
curity: Collateral Security are common for all thl hlvrﬂwvt

of Gos s, Land and Building, comman area and other constructions with all
cuted by Ws THREE SEASONS LBAISTICS PRVATE LMITED, TED BY JAMPANA BALA
GANDHI RAJU are detalls bel
Hom No.4: PraviouslyE G Distncl, Mummy Kakinade Dist. Taaew SO, Karapa Handal Korupabe ilage,an sitant o Ao 3.07 4 centawiin e bl lowing
boundaries, (Regd Sale Deed di 18.01 2013 vide Document No. 217/2013) a) An extont of AST Remaining land of vendor,
ST Panta Kﬂ\u\m NORTH 1nr|'l of Mumngmix a Sata nr\nmyur\nrlkmr] and others, SOUTH Lun(l w)l Nur\rm Mnr:lmlll Hau il others b) An extent of Ac.(
cents in §.No,73/4; FAST Land of Karedia Subba Rac and otnes Land of Nunna Machara R Karedla SUbks Bao wnd cihers, Nnmw Rom
fand of vendor: SOUTH Landlof aredia Suoba Rao ¢)A [ sxtont of Ac.0.14 conts In S.No.75 (Full d) An extent of Ac.0.1 5 in S.No. 752 (Full
xtent) e) AN mxlent of AC.0.45 canta in S.No. 1413 (Full xtent). 1) An extent of AC.0.24 centa in S.No.14/2 (Full axtant) g) An extent o1 AC 0.45 conts In
S§.No.74i54, Ac.0.23 cents in S.No. ‘Miﬁi making total of Ac.0.68 cents: EAST Remaming land of vendor and Land of Nakka Bhimayya, WEST. Rem:
of vendor ang Land of Nakkn Dhanarags, NORTH. Land of Berl Veeramma, SOUTH. Land of Kommana Ghitlenima and Yelagamma. h) An extent of P
Gents in 5.No. 4012 (Full extent) 1) An extent of AC.0.06 conts in ,No.53i7 (Full extent)
tom Premo sly E. G District, Prosently Kakinada Disirict, Tallarevy SRO, Karapa Mandal, Korupalla Villags, an extent of Ac. 132 cants in & No 401 within
@ foliowing boundanas: (Reqd Sale Deed dt 21.01 2013 vide Document No, 2482013). EAST Panta Bods, WEST. Land of C K Railway, NORTH: Land of C K
Riway: SOUTH: Land of Medasan! Naga Ralu and afers
Hom No.: Previously E. G s, Fraseny Kakinada Distrct Tallrevs SHO, Karnpa Marxdal, Korupalle Vilage, an exientof Ac 0 42 et i 8 N7/ arid
7 within tha following boundaries: (Regd Sala Desd dt 24 01 2013 vide Document No. 328/2013). EAST, Land of Mudragada Putrayya beyond Panta Kaluva
Rao, NORTH. Land of Thummala Ayiara SOUTH: Land of Kommiredd) Simhachalam
Mo No.4: Proviously E. G Disc, Prosanty Kakinads Dicl, Talrevy SRO, Kuraga Mandal, Korupalk Vilags. an estant of Ac.0.53 cente 0 § No 3/ & 737
wiihin the fllowg beundasies: (Regel Sale Beed di 24,01 2013 vid Bocument No 326/2013) FAST Land of Pedreddy China Vesrraj, WEST; Land of Nakka
ocra Raghaamera, NORTH: Landof Karecla Subba Fao and Yaalla verkata Laxml, SOUTH. Land of Podairddy Ohina Venralu and Nakka Dormyya
ttom Mot Praviously = G Disirt Prassniy Kakinads Disinc, Talareeu SRO, Karwpa Mancil, Kovpalie Vilaos, an ssient of Ac.0.49 cante in 8 No
axtent (Ragd Sala Deed di 2 3 vide Documant No, 3
item No.6: Previously E G Disirict, Presently Kakinada Disfrict Tﬂll:lrnvu 8RO, Karapa Mandal, Karupalle Vilage, an extent of Ag 0,40 cents in  No 4011 within
ih following boundanies. (Reod Sals Deed di 24 D1 2013 vide Document No_ 331/2013). EAST Pania Bodi, WEST: Land of Medasani Satyanarayana in this.
Survay No., NORTH: Land of Madasani Satyanarayana in this Survey No., SOUTH: Land of Tarlapu Pullayya.
Item No.T: Proviously E G District, Presently Kakinada Distriet, Tallarevii SRO, Karapa Mandal, Korupalla Village, an extent of Ac. 0 56 cants in S No AB/B within
he following boundaries: (Regd Sale Doed dt 24.01 2013 vide Document No. 332/2013), EAST Pania Kaluva, WEST. Land of Nakka Dorayya, NORTH. Panta
Kaluva, SOUTH: Land of Gubbala Simhachalam
Praviously E.G._District, Prasently Kakinada Distriot, Tallarevis SRO, Knrapa Mandal, Konupalle Village: an ex1ent of Ac.0 66 conts in S No 464 within
Goument No. 416/2013) EAST Land of Mudragada Putrayys beyond Panta Bodi. WEST: Land of
Pepakayala Nageswara Rac, NORTH: Land of Thummala Ayyanna, SOUTH Land of Kommereddy Simhachalam,
item No.9: Previously E G District, Presenty Kakinada District, Tallarevu SRO. Karapa Mandal, Korupaia \nlmga n extant ol Ao 0,50 sents i No 46/ withn
ihe fallowing boundaries. (Regd Sale Deed dt 31.01 2013 vide Document Na 417/2013); EAST; Land of Pep Landof
Srinivas, NORTH: Land of Yaalla Venkata Laxmi, SOUTH: Land of Karedia Suryanarayana
Item No.10: Previously E G Distriet, Prasanily Kakinada Distnct, Tallarevu SRO, Karapa Mandal, Karupalle Village, an extent of Ac 0.60 cants in S No 474 within
ihe fallowing boundaries. (Regd Sale Deed dt 31.01.2013 vide Document No. 418:2013) EAST' Land of Karedia Subba Raa in this §,No., WEST. Panta Kaluva,
NORTH: Land of Nunna Machara Rao, SOUTH: Land of Naika Pedakapu
item No.11; Proviously £, G Disirit, Presently Kakinada District, Tallarevu 8RO, Karapa Mandal, Korspalle Vilage, an wxtent of Ac 1 16 oents. in 8 No 4773 within
the following boundaries (Regd Sale Deed df 3101 2013 vids Document No. 416/2013): EAST Land of Wudragada Suryanarayanamma, WEST: Land of
Mudragada Suryanarayanamma, NORTH Land of Thummala Manga Devi, SOUTH. Land of Karedla Chandravathi
No,12: Previously E G Distriet, Presently Kakinada District, Tallarevu SRO, a Mandal, Korupalie Village: an extent of Ac.0.62 cents in 5. No 47/ and
7345 within the following boundanes. (Regd Sale Deed di 31.01.2013 vide Document No. 420/2013). a) An extent of Ac.0.42 cents in 5.No.47/4. EAST. Land of
aredia. Chandravath and Mudrapada Putrayya, WEST Land of Kondepud Appa Rao beyond Panta Kaluva, NORTH: Land of Nunna Machara Rao, SOUTH
Land ofudragac Purayya, b) An extant of Ac.0.20 cenisin 8 No.7/5: EAST Land o Perireddy China Vesralu, WEST: Land of Papakayaia Nageswara Rso
hﬁyrmﬂ Panta Bodi, ind of Rasamsetti Satayveni, SOUTH. Land DFMudlagaﬁu Pulrayya
m No.A3: Praviously E. O Disict. Prssaniy Kakinada Distict. Tatarawu SRO, Karaps Manal. Korupala Vilaga, n axtent of Ac 0 53 anis n S No 4615 witnin
ihe okowing boundariss: (Regd Saie Desd & 31,01 3013 vide Documant No a2 172013y EAST. Land of Kareqa Subba Ra i fis Survey No., WEST Pania
Kaluva, NORTH: Land of Nunna Machara Rao, SOUTH. Land of Nakka Pedakap:
Hem NoA4; Previously £ G Disticl Presently Kakinada Distict, Tallarevs SRO: Karapa Mandal, Korupalie Village, an extent of Ac 0.89 cents n S No 45 wibin
the following boundaries. (Regd Sale Deed dt 1202 2013 vide Document No. 852/2013): EAST Land of Vallu Simhadn beyond Panta Bodi, WEST. Land of
Mediseiti Rama Rao. NORTH: Land of Gubbala Simhachalam, SOUTH' Land sold by Durgachari
Item No.15: Previously E_ G District, Prasently Kakinada District, Tallarevu SRO, Karapa Mandal, Korupalle Villaga, an extent of Ac 0 20 cents in S No 46/1 within
he following boundaries: (Regd Sale Deed dt 12.02 2013 vide Document No. 1111/2013 & Regd Recification deed dt 15,05 2014 vide Document No. 1714/2014)
EAST Land of Bharanikanna Yenkata Laxmi, WEST. Land of Bharanikanna Subrahmanyam, NORTH: Panta Bodi. SOUTH Land of Pexeti Ramudu
item No.16: Pravicusly F G District, Presently Kakinada District, Tallarevu SRO, Karapa Mandal, Korupalle Village. an extent of Az.0 50 cents in 5 No 4573 within
he following boundanes: (Regd Sale Dead dt 12.02.2013 vide Document No. 1169%2013), EAST Land of S Kanka Durga Beyond Panta Bodi, WEST Land of
Medisetti Rama Rao, NORTH: Land of Reddipalh Narayana Rao, SOUTH. Land ul Guhba\d Ramayamma
Item No.A7: Previously E. G District, Presently Kakinada District, Tallarevu SRO, Ka landial, Korupalle Village. an extent of Ac.0.60 cents in S.No.47/1 within
ine following boundaries; (Regd Salc ot 18 03 2013 v Dacumant No_ 117020151 ERST. Pusing, WEST: Land of Reddy Ranga Rao, NORTH: Puntha,
SOUTH: Land of Mudragada Putra
item No.18: Previously E G Diaiior Pms@ﬂ[ly Kakinada District, Tallarevu SRO, Karapa Mandal, Korupalle Village, an extent of Ac.0.55 cenls n S No 754, 7519,
13014, 7411 vt the tollowing boundaries: (Regd Safe Doed dt 16032013 wdo Document No. 1171/2013), EAST: Land of Mudragada Puthrayya, WEST: Panta
Kaluva, NORTH Land of Vallu Kondala Rao, SOUTH: Land of Nakka Dhanar
Item No.1%: Previausly E G I]\sln:l Presently Kakinada District, Tallarsvu SRD Karapa Mandal, Korupalle Vilage, an extent of Ac 2 50 cents, within the fallowing
boundarnies. (Regd Sale Deed di 21 03 2013 vide Document No_ 1283/2013). a)An extent of Ac.0.62 cents in §.No.73/13. EAST Land of Vallu Pecple, WEST Land of
Thumala Chitlemma, NORTH  Fropedy belongs 1o Ws. Thiee Season Lopistics Pt Lid, SOUTH: Praparty belongs o Mis. Thres Season Logistics FulLtd b) An axtent
of Ac.0.89 cents in S.No.75i8" EAST Land of Mudragada Harayana Swary, WEST: Pania Kaluva, NORTH® Land of Nellore Pedakapu, SOUTH® Land of Mathey Feopla
<} An extent of Ac.0.08 cents in S.Na.73M2° EAST. Land of Vallu Peopie, WEST: Land of Thummala Chitiemma, NORTH: Properly belongs to Mis. Three Season
Logistics Py Lid, SOUTH: Proparty belongs to Mis. Three Season Logislios Pyt Lid. d) An extent of Ac.0,42 cents in S.No.73/1, 7312 and 73/3; EAST Land of Nakika
Dhanaraju, WEST Land of Thummala Chittemma, NORTH: Land of Vallul People, SOUTH Land sold 1o the applicant e) An extent of Ac.0.47 cents in S.No.74/5 B!
EAST. Property belongs to Ws. Three Season Logistics Pvi Lid, WEST. Land of Nellore Pedakapu, NORTH: Land s0id to the applicant and Land of Nakka Dhanaraju
SOUTH: Land of Mudragads Narayana Swamy.f) An extent of Ac.0.42 cents in SiNo,T3/5: EAST: Land sald f the appicant and Land of Nakka Dhanaran, WEST
Property belongs lo M/s. Three Season Logistics Pvi Lid, NORTH. Land of Vallu Peaple, SOUTH: Land of Nellore Pedakapt
Item No.20: Previously E G, District, Presently Kakinada District, Tallarevu SRO, Karapa Mandal, Korupalie Villages, an extent of Ac.0.88 ¥4 cents in S, Nn a7z
\within the following boundaries, (Regd Sale Deed di 24.04 2013 vide Document No. 1996/2013). a) An extent of Ac.0,85 cents: EAST. Remaining tand of the.
vendor, WEST: Remaining land of the vendor, NORTH: Land of Fodt Beople, SOUTH. Land of G, Salyanarayana Wurtny b) AR sxtent of Ac.0.33 sl
EAST Remaining land of the vendar, WEST: Remaining land of the vendor, NORTH: Land of Reddi People, SOUTH: Remaining land of the vandor
Item No.21: Previously E.G. Distict, Presently Kakinada District, Tallarevu SRO, Karapa Mandal, Korupalle Village, an extent of Ac.0.68 cents in $.No.46/2 and
4643 within he following boundaries: (Repd Sale Deed dt 24.04.2013 vide Documant No.AG8612013). ) An extent of Ac..027 cents In 5.No.46/2; EAST: Land of
Peketi Ramudu, WEST: Panta Kaluva, NGRTH: Land of Sharanikanna Brahmayya, SOUTH: Land of Reddy Satyanarayana.d) An extent of Ac.0.41 cents in
S.No.4613: EAST Land of Nakka Bhavani, WEST: Land of Penki Ramudu, NORTH: Land of Bharanikanna Brahmayya, SOUTH: Land of Reddi Satyanarayana
Item No.22: Previously E G. District, Presently Kakinada District, Tallarevu SRO, Karapa Mandal, Karupalle Village, an extent of Ac 0.60 cents in S No 40¢2 within
the following boundaries: (Regd Sale Deed dt 24.04.2013 vide Document No. 1997/2013). EAST. Panta Kaluva, WEST Land of Yeulbant Venkata Rao, NORTH

WEST, Land of Popakaysla Nngnswr a
p

Land of Medasani Naga Raju and cihers. SOUTH. Land of Mudragada People.
L Collateral Security along with godowns, Land and building, common area and other construction with all easementary rights etc..)

Sd/- Authorised Officer, Union Bank of India, Asset Recovery Branch
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IN THE COURT OF HON'BLE JUNIOR CIVIL
JUDGE-CUM-XVI ADDL. JUDICIAL MAGISTRATE OF

FIRST CLASS, RANGA-REDDY DISTRICT.
AT IBRAHIMPATHAM
IN
0. 5. No. 309 OF 2025
BETWEEN:
1. TELURI SATYAVATHL Wio Latie. TELURI VENKAT REDOY. Di CHINTAKUNTLAS
NARAYANA REDDY, Age: 52 years. Do House-iWile.
2 TELURI DIVYA REDOY, Dvo. Late. TELURI VENKAT REDDY, Age: 25 years. Occ. Pt Servce,
3 TELURI KAVYA REDOY, Din. Late: TELUR] VENKAT REDDY, Age: 23 yeary, O Shudent,
Al o'e Rip HNa 1-T-18401, SRINIVASA NAGAR COLONY, TEMPLE ALVAL MEDICHAL-
MALKASGIRI, TELANGAN-S00010
—PFLAINTFFS
AMD

1. THE TAHASILDAR. IBRAHINMPATHAM, Ibrahimpatnianm Mandal Hayafnagar. Rarga-Reddy
Diigtrect, Tedangana. 501508
2. THE TAHASILDAR, GAJWEL, Dudada Lathatadur Nagar Road Muugu, Game! Mandal
Gaidipal Dist. Telanganae-S0227H
1 THE TAHASILDAR, MAHESHWARAM MANDAL Maheswaram Road, Maheswarsm
Mandal. Ranga-Faddy District, Telsngans-501350.

— DEFENDANTS.

Piasss inke nobce thal, the above sull for Declaration of legal hers has been fed UNDER
SECTION M of SPECIFIC RELIEF ACT-1963, RW SECTION 26 ORDER VI RULE 14 2 OF
C.PLC. The nodices ser to your addresses were refumed un-ssneed. Hence &8 per he Dirsciions
iof fhis Hormbile ADDL. JUNIOR CIVIL JUDGE-CUM-XV Add. Judcial Magesirate of Firsl Ciass,
Rarga-Reddy Disinct, & ibrahmpainam, you the sbove Defendans ane heteby called upon 1
AnpEar in the oour sifher personaly of toogh suthonred epresentatve on 28-11-2025 at
10.30 aum. and Nis your otsschons # any. In delaull he maler will be decried Ex-Parie accondng

o Lam
BY ORDER OF THE COURTY

S/ NARTHIK BRAHMAMDASHER], MBA, BALLE

ADVOCATES & ASSOCIATES REGD No. TS/ZS200

Plot No: B, Rosd Mo 1, Reddy Enclave, 08 Alwad,

0. Mobile No: #19000129541.

E-mail_ karthik 500 10Ggma com
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